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CA No. 217/2006

Mr. C.B. Sharma, Counsel for applicant.
Mr. S.S. Hassan, Counsel for respondents nos. 1 to 7.
Mr. Ramesh Chand, Counsel for respondents nos. 8 to 12.

Heard the learned counsel for the parties.

Learned counsel for the apblicant submits that he

wants to withdraw this case.
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The OA is disposed of as having been withdrawn.
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